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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF SPECIAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 25.10.2016

NAME OF THE COMPANY: M/s. PTC India Financial Services Ltd.
V/s.
M/s. R.S. India Pvt. Ltd. & ors.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the
Companies Act 2013,
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Order

Learned counsel for the petitioner states that as.per last order, the E(,Thzlf
Principal Bench has ordered for investigations into the affairs of the company.t kun thé
it is represented by the learned counsel for the respondents that they have take

matter in appeal before the Hon'ble NCLAT.

In view of the above, the matter is adjourned to 23.11.201} L
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